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BEFORE THE NATIONAL GREEN TRIBUNAL

WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 113 OF 2023

H W *1 \ J‘.E

IN THE MATTER OF:- R No L\t&g

' A’? Shri Kapil Baliram Bomnale and Others veeseeseessApplicant

* /Dihp Madn
Gangatr ™

Vs

Firector M/s Twenty One SSK Ltd and Others ........ Respondents

\-_KFFIDAVIT ON BEHALF OF NODAL OFFICER SEEKING TWO WEEKS TIME

FOR ASSESS THE CORRECTNESS OF PERSONAL COMPENSATION.

(\Tl‘.‘"f r

_i\.} i &—f\

PRTATRRTY

I, Shankar S. Kendule aged about 57 years, occupation-service, the Sub

Regional Officer, Maharashtra Pollution Control Board at Nanded having my office

at Lahoti Complex, Vazirabad, Nanded. I am filing this affidavit as nodal officer of

the Committee which was constituted by this Tribunal vide order dated 22/4/2024.

do hereby solemnly affirm state as under.
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1) I say and submit that, as per Hon’ble Tribunal Order dated 22.04.2024 Joint

Committee has submitted the report / opinion regarding entire objections /
v

AN
raised by respondent no. 1, vide email dated 28.06.2024 to NGT(WZ) Nt
Q\\:"
\
Registry. Q
e,

e
el

2) 1 say and submit that, Hon’ble Tribunal by Order dated 22.04.2024 directed
to constitute another Committee comprising one Member each of the District
Collector, Nanded and District Agricultural Officer, Nanded. With direction
to committee may take help of any other competent person, if required, with
further direction to the Committee to assess the correctness of the amount,
which is being claimed by the applicants by way of personal compensation.

3) I say and submit that, accordingly Being a nodal agency I have taken follow
up with the applicant Shri. Kapil Bomnale to submit the documentary
evidences before the said committee vide this office letters dated 30.05.2024,
18.06.2024, 26.06.2024 & 23.07.2024.

4) 1 say and submit that, applicant has submitted the documentary evidences i.e.
receipt of crops sold, crop rates from Agriculture Produce Market Committee
at Loha, Tq. Loha, Dist. Nanded & Crop Cutting report on 25.07.2024. These
documentary evidences were submitted to the committee member i.e. Hon’ble

District Collector and Dist. Superintendent of agriculture Nanded vide Email
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5) I say and submit that, committee member Meeting conducted at collector
office on 05.08.2024 to discuss about the documentary evidences received
from the applicant and finalized the name of Shri. Gunvant Patil
(Representative of Shetkari Sanghatana & member of MSP/Change of crop

pattern committee Govt. of India) as a competent person for assessment &

correctness of compensation amount. Accordingly informed Shri Gunwant
Patil vide letter dated 05.08.2024. Hon’ble Collector, Nanded has deputed Sub
Divisional Officer, Kandhar Sou. Aruna Sangewar as his representative.

6) I say and submit that. Shri Gunwant Patil is informed to be present for the
meeting held at collector office on 08.08.2024 vide letter 05.08.2024. The
Committee formed as per NGT order to assess correctness of agriculture
damage compensation amount, Meeting was conducted at collector on
08.08.2024 along with Hon’ble Collector, Sub Divisional Officer, Kandhar,
District Agriculture Superintendent & Shri Gunwant Patil & primary
discussion was done with committee member and Respondent No. 1 & handed
copy of all the documents, reports and NGT orders to Shri. Gunwant Patil vide
letter 08.08.2024. I say and submit that, Next meeting was conducted on
12.08.2024 to discuss in detail regarding agriculture compensation with all the
members as well as the applicant Shri Kapii Bomnale. The Work in this regard

is in progress and may be completed within 15 days.
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7) Therefore, two weeks’ time may kindly be granted for submission of a
detailed report in compliance of order dated 22.04.2024 in respect of personal

compensation.

Solemnly affirmed on 16th day AUGUST 2024

for and on behalf of nodal officer of the Committee.

Folih.

(Shankar S%'f{endule)
Sub Regional Officer, Nanded

Identified by
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DAR " 2S00 4

REPLY TO THE MPCB LETTER ASKING TO SUBMIT DOCUMENTS IN SUPPORT OF APPLICATION FOR
COMPENSATION IN OA NO 113/2023WZ ABOUT HON'BLE NGT, WZ ORDER DATED 22-04-2023.

. M. toard, Nanded

The Sub-Regional Officer, ! i wkme——————
Y M R |

Maharashtra Pollution Control Board, ‘Q——q OE\: ag 78 OQY l
B NSRS ______L-

Lahoti Complex, 2™ Floor, Vajirabad, Nanded 431601.

Subject- Submission of Evidence about the Sale of Agricultural Yield . “ie Applicents & Family
Members for which an Application for Compensation is submitted before Hon"ble NGT, WZ Bench.

Reference- 1) Order dated 22™ April 2024 passed by H_on‘ble NGT, WZ Bench in O.A. No. 113/23.
2) Your Letter dated 30-05-24, 18-06-24, 26-06-24 respectively.
Respected Sir, i

We have applied in the prescribed format to Hon’ble NGT, W2 Bench in the C.A. No.113/2023WZ
being caused heavy loss due to polluted discharge of effluent duly supported by MPCB- Joint
Vigilance Analytical samples collected by the MPCB as well as Biack Smoke and Emissions of
Twenty-One Sakhar Karkhana Unit No.-3 & also Agriculture Expert Report submitied after due
investigation report submitted by the State Government, which established damage caused to our
Agricuitural Products. It is further specifically observed in the Panchnama carried out by
Government Authorities. We hereby enclose a copy of the Application for Compensation, which is
self-explanatory. (Annexure-A)

We are poor farmers & laborers, not very much conversant with documentary evidence, but
collecting prevailing market prices in the particular year in which we have suffered heavy losses
due to black smoke spread on our agricultural products and less price received in comparisan to
the market price received by other non-contaminated agricultural products or yields by other
farmers. We are submitting whatever receipts are available with us for the kind perusal of Joint
Committee- Members. (Annexure-B Collectively.

Our Cows, Bedfellows as well as Children & Sr. Citizens are aisn =m¥ected due to air & water
pollution as well as contaminated agricultural produce. We are entiosing the Report of the Public
Health Centre & Veterinary Centre in this area. {Annexure- C & D respectively.

Hence, we request you to verify it personally & recommend sanction on EDC to the Affected
Citizens & Other Animals as well as Agricultural Damage caused by us.

Thank You, DO AU Former And, Jp1a eﬁmﬁs'ﬂtﬂ-ﬂ“‘f‘).

« AVRECN (’C‘J\\aw‘\l’"} a0 tumeh iy @ prnuet] Hoara dL W“-(

o Crop Yarvest fofort | Caxuiesh poyp
Full Name of Age | Occupation | Address of | Signature
Applicant 1 Applicant
o} Kapil Baliram | 25 | Farmer | Shivani Jamga,
Bomnale-Male | ]5 [')‘i"‘:‘;“’"a r)h\ﬂ:“/—f
o L . | Nanded.

%1
A
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2 Shri Gangadhar 54 | Farmer ShivaniJamga, | y13118)y S Fre
Shesherao o ke,
District-
Bomnale- Ma'i Nanded.
3 Shri Somnath Balaji | 31 | Farmer Sh:\fa"“amsa, S -Lo
Ly Taluka-Loha, Te\A
Bhalake-Male ol Ay
Nanded. :

4 Shri Baliram 44 | Farmer Shivani Jamga, @;

Shesherao Taluka-Loha,
) District-
Bomnale- Male Nanz:d_ T

5 | Shri Damodar 58 | Farmer Shivani Jamga, 4 N\
Laxman Rao Jamge- ;‘;‘:::t -3
Male Nanded.

6 | ShriShivraj 44 | Farmer S, Wj’

L M
Sheshrao Bomnale- D?s:ﬂct_o :
Male Nanded.
7 Shri Sunil 33 | Farmer Shivanilar:sa. @/
Taluka-Loha,
Damodhar Jamgej Dlatrict:
Male Nanded.
8 Shri Baliram Rao 43 | Farmer Shivani Jamga,
Saheb Bhalake- Taluka-Loha, | rherey
-| District-
Male Nanded.
9 Shri Madhukar 58 | Farmer ih:V:"Ua:‘nsa- W
= aluka-Loha,
Bhimrao Bhalake- Sl
Male Nanded.

10 | Shri Madhavrao 64 | Farmer ShivaniJamga, |y AC)

Kondiba Bomnale- T;'"'fa'm"a'
. istrict-
Male. Nanded.

11 | ShriParmeshwar 34 | Farmer Shivani Jamga,
Gangadharrao B?:::Z_wha' &
Bomnale-Male. Nanded.

Shri Bharat Shrirang | 33 | Farmer ShivaniJamga,
12 ] Male & Taluka-Loha, 991’3{24_.,
amge-Male. Pttt :
Nanded.
13 | Shri Gajanan Balaji |43 |Farmer :h:vzni:::;sa.
aluka- b
Bhalake-Male. District- Aianan
Nanded.
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14 | Shri Vyankati 60 | Farmer ?_h:‘l:ﬂ‘::;:lsa. Al
. aluka-Loha, L )
Shivappa Bhalake- Bl amr
Male. Nanded. .
15 | Shri Sanjay 38 | Farmer Sh:\f::i:::sa.
Taluka-Loha, 3
Damodhar Jamge remoni [ -
Male. | Nanded.
16 | Shri Sidheshwar 34 | Farmer ?h:v::m:\sa. —
aluka-Loha, A =
Vyankati Bhalake Sl \%} g 292
Nanded.

17 | ShriPralhad 35 | Farmer Shivani Jamga, Btk
Madhavrao ;‘l’s"t‘r':; f-°"a' SCE | (
Bomnale-Male. Ml

18 | Shri Balaji Bhimrao |65 |Farmer Shivani Jamga, \;ré:}_
Bhalake-Male. Taluka-Loha, | €7/ 77

District-
Nanded.

19 | Shri Nagesh Shivraj |25 |Farmer Shivani Jamga,

Taluka-Loha, J
Bomnale-Male. bty y @Mjﬂf
Nanded.
20 | Shri Kondiba 30 | Farmer Shivani Jamga,
Gangadhar ;‘i’;;‘r'::f"a' @)@/m\‘— :
Bomnale- Male. Nanded. :
21 | ShriOnkar 40 | Farmer Sh:"::i Ja:lza- :
: Taluka-Loha,
Madhukar Bhalake- e M/
Male. Nonides.
22 | ShriSidheshwar 32 | Farmer Shivani Jamga, &i\a <X
Gangadhar ;::::::;Lo &
Bomnale- Male. S Nanded.
23 | Shri Chhatrapati 29 | Farmer :h:vzﬂi:ar:sa.
aluka-Loha,
Shrirang Jamge- Slatiics: y/
Male. Nanded.
24 | ShriUmakant 38 | Farmer ih:‘f:i.:::;ea.
Madhavrao — . W
District-
Bomnale- Male. Nandad.
25 | Smt.Sarjabai - Farmer Shivani Jamga,
Shesherao ;?l;‘::;?ha'
Bomnale- Female Nanded. 4 ‘)w“ >




L3 |

26 | Mrs.Shantabai 42 | Farmer ShivaniJamga,
Shivraj Bomnale- ;?l't’r'::t'_m"a- QHFIERC
Female. N,
27 | Mrs.Sarasvatibai 61 | Farmer ShivaniJamga,
Madhavrao Taluka-Loha,
District-
Bomnale- Female. Nended.
28 | Mrs.Laxmibai 58 | Farmer Shivani Jamga,
Vyankati Bhalke- Taluka-Loha,
FV I - District- E@HET}P
R Nanded.
29 | Mrs.Swati Bharat 29 | Farmer Shivani Jamga, ~
Jamge - Female. Taluka-Loha, XAV
District-
Nanded.
30 | Mrs.Dwarkabai 51 | Farmer Shivani Jamga,
Shrirang Jamge- Taluks-Loha, m
| District-
Female. Nanded.
31 | Mrs.Gangabai 54 | Farmer Shivani Jamga, :
Damodhar Jamge - Taluka-Loha, A
F— District-

Nanded.
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Documentary Evidence received from Kapil Bomnale in support of application for compensation In
'OA 113/2023 Hon'ble NGT WZ

SRO Nanded <sronanded@mpcb.gov.in>
Thu 7/25/2024 8:26 PM

To:collectornanded <collectornanded1@gmail.com>;Collector Nanded <collector.nanded@maharashtra.gov.in>;NISHCHAL C
<nischal.cpcb@nic.in>;nndest123@gmail.com <nndest123@gmail.com>

@ 1 attachments (12 MB)
Compensation Report.pdf;

Sir,

With respect to the above subject being a nodal agency | have persued with the applicant Shri Kapil Bomnale in OA
113/2023 Hon'ble NGT WZ to submit documentary evidence towards agricultural compensation.

Accordingly | am submitting documentary evidences recieved from Kapil Bomnale in support of application for
compensation in OA 113/2023 Hon'ble NGT WZ to be verified by the second operative committee as per Hon'ble NGT
order dated 22/04/2024. The committee is comprising of one member each of the District Collector, Nanded and
District Agricultural Officer, Nanded & to take help of competent person if required to assess the correctness of the
amount which is being claimed by the applicants by way of personal compensation.

Submitted for further needful please.

Regards,

Shankar S Kendule

Sub-Regional Officer,

Maharashtra Pollution Control Board, Nanded

&% "SAVE PAPER"-THINK BEFORE YOU PRINT!

POWER BEHIND ENVIRONMENT...M.P.C.B.
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